THE HIGH COURT OF MEGHALAYA
SHILLONG

No.HCM.II/105/2016-Estt/170 Dated 274 November, 2016

NOTICE

(Alphabetical list of eligible candidates for inclusion in the process
of interview and driving test for the post of Driver)

REFERENCE: Advertisement No.HCM.II/98/2015/1673 dated 11t June, 2015.

It is hereby informed to all concerned that the following applicants, who have
applied for the post of Driver have been found eligible for inclusion in the process of
interview and driving test with roll nos., arranged in alphabetical order, is as under:-

ROLL Pyntngen

NO. NAME 026 Kl};Tallrk%)ngor

001 Aibanpynshngainlang 027 RaJ: a Chettri ‘
Thabah 028 | Rajesh Kumar Rai

002 | Aron Singh Mallai 029* | Raynold Synrem

003 Bankerlang 030 | Richmond Rapsang
Kharkongor 031 | Rishall Tham

004 ‘]i';l;ilﬁlnkupar 032 | Ristarius Marthong

033 | Romi Biswa
034 | Samuel Kurbah
035 | Sanvy Dkhar
Semberstone R.

005 | Banteilang Kharbani
006 | Bilanshar Sadd
007 | Bompar Thabah

008 | Clark Kent Kharnaior 036 Marak

009 | Colinson Lyndem 037 | Starimus Suting

010 SDan}i?%Oklang 038 | Sunil Kumar Rajak

ylemie 039* | Teipaia Kharbyngar

o011 11::113?18 {)‘Zingd()h 040 | Thombok Wahlang
Ferdginand 041 | Tulance Kharwar

012 Marbaniang 042 Em(f(eltlﬁp epaul
Flashingstar yntatinang

013 | Mawlon Wallamjingshai
FIyingstagr ©43 | Kurkalang

014 Thangkhiew 044 | Wanbert Pamthet

015 | Freedy Son Swer
016 | Keneth Kharnaior
Kitboklang. S.

017

Kharkongor

018 | Kitdor Kharumnuid
Leoky Kitbok

019 Mylliempdah

020 | Lewot Kurbah
Mark Daniel

021 Hynniewta

022 | Mintu Deb
Neil Anderson

023 | Kharbuli
024* | Pynkhrawbor Rynjah
Pynshaibor Lyngdoh
Lyngkhoi

025




Note:

1. The applicants marked with * against their names have been “Provisionally

included”.
2. The dates of driving test and interview of the above candidates will be

intimated in due course.

3. It is also informed that the applications of other applicants, who have applied
for the post of Driver but have been found ineligible, have been rejected. The
list of such applicants with reasons for rejection has been notified on the

notice board of the High Court of Meghalaya.

REGISTRAR GENERAL




